
Public mm**t

b et of matters com* «p, ax youliave 
yourseli said, and *t i* not as if each 
and eveiy matter will lake Hi* form 
*of a formal motion. It j« much better 
il you ajlow a lew mattexe to be 
raised just like this, under Rule 377, 
and this requires no more than a 
statement from tbe Minister there- 
•after. And this would teke only a 
minute or two for this matter to be 
-stated and the Minister may make a 
statement thereof at a convenient 
time.

MR. SPEAKER: Kindly th down. 
I will explain It. The position is like 
this. It is for tbe Speaker to assess 
which will come today, what will come 
the other day, etc. and what will come 
under Rule 377; but that is a different 
matter. When you just get up ab
ruptly and spring a surprise like this, 
how is it possible? Mien such hum
ble submissions come in a very empha
tic and shouting manner, they be
come a problem for me! If that is 
the type of humble submission, I 
don't know, what will be the other 
types of submissions.

Order please. 1 have passed on to 
the next item. Shri R. V. Swami- 
nathan,

12.19 fen.

DEMANDS FOR GRANTS, 1875-7G— 
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Ministry of Agriculture and Irriga
tion—Contd

SHRI R. V. SWAMINATHAN 
*<Madurai): Sir, Agricultural produc
tion ha» Moae down for the past three 
or four years continuously due to 
failure of the monsoon. Thfr is the 
situation in the country as a whole 
but in Tamil Nadu this year there is 
complete failure and very difficult 
condition exist* to Madurai,, Itawnad 
and tome other distrioi*. People are 
UVI*it harrMe conditions, du* *o 
M u ie  « f  monsotn. A m  fk» 
Minister, Mr. Shinde visited Madurai 
sand Ramnad districti and he has leen

VrUMi ■■ ,
the adsutttion thaxA i_—

are there. It is not only foodMuffs 
production, which hat failed but 
power-cut la also theae. Power Inas 
also failed. Today «ven in the month 
of April there is 79 per cent power 
cut which has ***** hnposed in Tamii- 
nadu. We don't know how long this 
¥  going to be there. Food is not 
there; power is not there; even water 
is not there; in the city of Madras 
water is being given once in two days 
or three days. Such is the horrible 
condition there. How are we going 
to solve th« problem? Whoever rules 
the State, the Centre, cannot shirk its 
responsibility. The Centre ha« got 
its responsibility which it must dis
charge. The people have given us 
the mandate and we have to fulfil 
that. Therefore, 1 would like to say 
that the Centre has got a duty and it 
must discharge this duty. The Min
istry has to perform its duty so far as 
Tamil Nadu is concerned. Already 
some relief measures have been taken 
which have given some Tcttef to tfa<* 
poor farmers but the small farmers 
and the marginal fanners find it diffi
cult as they could not get any help 
They have no money. Whatever little 
grain they have produced with 
help of lift irrigation, well irrigation, 
etc. is also toeing taken away by the 
departmental people, in the name of 
procurement. We cannot understand 
why this *s being done specially 
when tbe Minister knows that there 
is a failure of monsoon and he lias 
himself e*ssn with his own eyes the 
conditions of Tamil Nadu, Why is 
the procurement being introduced
there? Suppose in a fcowe, a family, 
consisting #f four or ft«ft **#>!«. *w>» 
got Stthe* of -paddy. The d*a*rtoen- 
tal people will go to them and say 
that they should only *M> tm 
with them and *fee balance they 
should part wjtth. Tbe twlance of 
paddy is hardly sufficient for 
family for 4m  ordtoewonths. 
will they 4o fo? -the seat of the y**r?

In Tamil Nadu, in certain Pfetrtgts 
the fanner# •* *  fl*0id to *$ l W
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p » r p *U r*tM ». & P K  
begwhetew in ft* .b N n « M h  of 
tfc#*ei§hb<>«ring Dfaflttet* it is  being 
sold at Rs. !«*, per he*. See the 

between tiMMM two. TUI* 
P*M«k should be toy the
Government and they «hould try to 
*»*¥* thfcg problem. The Govern- 
« p t  hw toed the price very Jaw. 
VN r beve teed Ifee price at paddy 
•I Its. ?0j. per quintal. jt if not 
teiUjr lOMWH how «Si» price i, fixed 
by U rn at low level. We do not 
know whether they hove taken into 
consideration the cost el cultivation, 
co*t of living condition* etc., etc. be
fore fixing the price. For example, 
even the fertiliser is not marie avail- 
•W freely to the fanners. JEven 11 it 
it available, H is available only at a 
very high price. A farmer is not 
•Me to get it directly in the open 
market. He hag to purchase it at the 
black market with exorbitant price.

These things are not at all taken in
to consideration by the Agricultural 
Prices Commission. It is hightime 
that the Commission is abolished. 
No farmers in the country have got 
any confidence in the Agricultural 
Prices Commission. Perhaps the 
Minister might have got confidence in 
them. The farmers have lost their 
confidence in them. Even the Mem
bers of Parliament have lost their 
confident® in them. They are not 
able to prevail upon the Government 
to give the farmers the adequate 
quantity of fertilisers at a reasonable 
price. Government is not able to 
convince the Commission. If the 
Commission says something, they 
simply have to accept it I think it 
is not fair at all. The Government 
should themselves take up this ques
tion and fl* a remunerative price.

I now come to river valley scheme. 
Cauvery Water dispute is there. 
When new parties are formed with 
gfttts they start fanning out regio- 
akllam. And the Ministers are natu
r e  afraid of these regional elogans.
4  new dispute has been created tor 

part two years <jr so by «om« 
« M I  m  Vecllwou, peopfe- l » q t e  
«F i W  dtea  th*y «hnpJy MstW t

tfeam. 02 Qtatx ifoe Tamil
Mad*. Government is not able to maa* 
*ge tbit with Karnataka Government. 
*ir, it is net enkjr In regain to Cau- 
w ty. Then a*e miuy rivers. There 
aee hundreds ci river valley aebonafr 
in the fl*cm&y. X* eoeh State, they 
have got a problem. When we taMc 
to bon. Members, we ilnd that all of 
them have get problems, in regard to 
the fiver valley schemes. Therefore, 
what is the duty of the Govenunaaat? 
Government should come forward and 
appoint * high powered commission, 
river valley commission, with full
powers end they should settle the
matter. There is no use of convening 
Conferences of Chief Ministers and 
Irrigation Ministers, talking to Htsm, 
trying to persuade them and then 
failing in the end. In the end, they 
come out with a statement that the 
talks have failed, and therefore, they 
are not able to settle the matter. How 
long you can do this? ]s it not the 
time 4o take it up? I would appeal
to the hon. Minister and to the
Government that they should take it 
up and appoint a high powered com
mission.

Sir, in regard to fertiliser, it is 
unfortunate that the installed capacity 
Is not being properly utilised and I 
understand that only 50 per cent of 
the installed capacity is being utilised. 
What is the reason? They may say 
that there is coal shortage, there is 
power shortage and so on and so forth 
They can go on giving reasons, one 
or the other. But what is the solu
tion? Therefore, Government should 
come forward and take up the ques
tion of producing more fertiliser and 
see that this is properly distributed to 
the farmers. Now, there are so 
many agencies. All these agencies 
have completely failed and fanners 
are not able to get fertiliser at rea
sonable price. Therefore, Govern
ment shoud take steps to see that 
fertiliser is made available to the far
mer* at reasonable price.

Sir, then, there is the problem in' 
regard to water. Leave alone water 
for irrigation purposes. There should" 
be sufficient water for dritiking pur
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greatest «fttcntkm hast& be tffoea toposes. The Krishna Stiver scheme was 
•there, to supply wster to Madras 
city. This has been there tor a long 
time. Tfce area was la Madra* State 
before 194? or 104. It was a compo
site State. Most parts of Andhra 
Pradesh except the Hyderabad State 
area, Malabar district in Kerala 
as well as South Kanaim were all in 
the then composite State of Madras, At 
thtat time, this scheme was drawn kup. 

'Then, there wag some trouble and a 
separate Andhra State was created- 
Now, they say that they will not give 
the water. We talk about integra
tion. We also say that we should 
think in terms of one country and 
that we are all Indians. When you 
talk of integration and when you 
talk of one country, you should also 
see that your brothers living in one 
comer of the country do not suffer 
for want of water. If you are not 
able to give drinSing water, what is 
the use of talkig about integration? 
The leaders of the country should 
come forward and tell the people that 
they should not raise such kinds of 
objections.

Sir, I have already submitted about 
the price. Sir, agriculture is in the 
safe hands of our leaders like Babu 

•Jagjivan Ham and Shri Shinde. We 
have able leaders- Yet, trouble and 
difficult condition is there in Tamil 
Nadu. Power shortage, Food shortage, 
water shortage for drinking and 
what not. To be or not to be is the 
question in Tamil Nadu now. There 
is something wrong in the §tate of 
Denmark. There is something wrong 
in the Tamil Nadu. I would appeal 
to the hon. Minister to visit the 
State once again and see the condi
tions there so that proper help can be 
given to the people of Tamil Nadu.

THE MINISTER OF STATS IN 
THE MINISTRY OF AGRICULTURE 
AND IRRIGATION (SHRI 
AmASAHSB. SHINDE): have
extensively toured the State. Shri 
B. V. Swaminathan: With these
words, suport the demands.

SHRI H. M. PATEL (Dhandh- 
ukft): Mr. Speaker, if agricultural 
^prodticttoa has to be maximised, the

four iactors. First* seeds should be of 
thexight quality, improved, high- 
yielding varieties of seeds. Then fer
tilisers,. pesticides and water. As 
regards these ftur factor* it is tate- 
resting to see that government or 
the Ministry does not appear to have 
paid any attention to certain mal
practice* that have evept Into these 
matters. Take* for instance* seeds. 
There is no mention at all of the fact 
that a large percentage of these so- 
called improved or high-yielding va
rieties of seeds is adulterated. What 
steps has Government taken in this 
regard. Is it not of vital importance 
that seeds should be pure and ***** 
adulterated? Their effect on produc
tion is very great Therefore, from 
this point alone, all possible steps 
should be taken to prevent adutera- 
tion The farmer suffers because he 
spends money on costly seeds in order 
that he may get the best possible 
yield, but finds that the seeds are 
adulterated Why has not Govern
ment taken up this question in its own 
hands? Every State Government in
terferes in thig matter. In fact, mul
tiplication of seeds is done under the 
orcl * of the Agriculture department 
in State after State and yet when 
it corner to their quality control ade
quate machinery does not exist.

Then you come to the question of 
fertilisers. Again these are of vital 
importance What ha$ happened? At 
one single stroke, Government has 
doubled the prices of fertilisers and 
expects farmers to procure them in 
the required quantities knowing full 
well also that Government fixes the 
prices of what they produce at a level 
which makes it impossible tor the 
farmers to P*y these high prices for 
fertilisers.

The previous speaker referred to 
the Agricultural Prices Commission. 
Th Commission has £xed the price, 
say, of wheat, at e certain Jevel with
out taking into account tfye cost of 
production of the firmer. Yester
day, a member of the advisory eom- 
mtttee to the APC stated $at he tas 
wb& in Ms resignation for what v$p
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w*i it lor him to semadtt on the com* 
uittfa If a# importance wag ever 
attached to the advice tendered on 
such' a basic matter as cost of P?o- 
•duction? II east ol producion is sot 
taken into account, it fcr'cllfflcult to 
*ee on what basis the APC fixed the 
prices. What are the considerations 
that weigh With the Commission if 
not the cost of production? Thi* Is 
a  very important point to which, the 
Minister, it is hoped, will give a very 
full find detailed answer. It is not 
enough to repeat what the Commis
sion t&yg. What is needed is positi
vely to state the reasons for not giving 
•any weight to ths, cost of production. 
Several agricultural universities have 
carried out surveys—that is to say 

•objective evidence exists—and the re
sults of these surveys are available. 
Punjab University carried out a sur- 
•vey and other research students have 
so and have ponted out what the cost 
<of production would be. For instance, 
in regard to wheat, they have arrived 
•at the finding that the cost of produc
tion wou*d be in the region of Rs. 120, 
Yet th? procurement price fixed »s Rs. 
105. What is the justification for this, 
in the face of the fact that the price of 
fertiliser, an important input, has been 
doubled?

Now the third ingredient, pesticides.
Similarly, pesticides. The prices have 

increased considerably and what is 
•worse, many types of pesticides that 
are in the market today are adulterat
ed. What steps have the Government 
taken to ensure that the pesticides that 
«re in the market for sale to the far* 
uaers are of the right quality and are 
viot adulterated ones? Is there any 
machinery? In regard to drugs at 
least in name, there is a drug controller 
in every State to see that the drugs 
•sold are not adulterated. In regard to 
pesticides, have you set up any 
machinery to ensure that pesticides are 
snot adulterated?

Last, but not the least important fac. 
tor for maximisation of agricultural 
'production is water. They cay they 
have programmes for increasing irrl- 
tation fi*mtits. During the Fourth 
Plan they Wanted to bring in a consi

derable additional area under irriga
tion go that they could have assured 
water supply. They have similar pro
grammes in the Fifth Plan. Why is it 
that a number of these projects are 
not completed within the time- 
schedule that is laid down? Why is 
it that a number of most desirable 
projects are not even taken in hand 
for years for one reason or another 
and the majority of them are 
held up because of inter-State 
water disputes? What steps have 
been taken by the Govern
ment to resolve those disputes’  They 
say that they have no powers? What 
is the good of their saying so when 
the ruling party is today in a position

* to pass any legislation that is desires, 
even to amend the Constitution as 
often as it likes? And yet it does not 
take steps to settle these issues, which 
would result in self-sufficiency in food- 
grains and also in respect of many vital 
cash crops needed for important 
industr:^ Why is it that We are 
unable to take any steps to settle 
these disputes and allow them to 
continue with no end in sight** A 
little while ago I think a statement 
was placed on the Table of the House 
saying that there were 157 projects 
which were outstanding because of 
inter-State river waters d.spute. 
They take pride in the fact tha; they 
succeeded in getting eight of them 
out of this list; instead ol being de
layed they are going to be taken in 
hand. But what about 149 more pro
jects which cannot be taken on hand 
and there is no knowing when they are 
likely to be taken up. One project 
which seems to me very important is 
the Narmada project and it is a 
great pity that it should have been 
held up for so long, as many as 18 
years. I do not propose to say more 
about that, however, because it has 
been referred to a tribunal and it 
must take its course. I appreciate 
that. But even there, is there no way 
in which the all powerful Central 
Government could bring in aB the 
parties together and bring about a 
solution much earlier exactly as 
they managed with regard to eight 
projects? Even if you leave Narmada
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out, why 4e,y*«unot t*fe» 1 hand 4* 
¥toging atowrt a solution 4a ttipt# 
t© the remaining Hftf

You claimed that yxm lug brought 
a lm t an agreem^ among! # *  Kar
nataka, Tamil Nadu and Kerala Gov
ernments, but within a lew day* it 
came to nothin*. Why i* it that the 
Central Government does not take 
a continuous and suitained interest 
in the solution of these inter-State 
river disputes? Do they think that 
they are of no importance? Since 
these 149 project* oan provide irri
gation water to several million acres 
o f land, these disputes merit the 
highest importance. I consider tbis 
ought to receive your most earnest , 
attention.

Further, the Government does not 
appear to attach much importance to 
the proper use of water. The prob
lem to using the water in the most 
economical manner possible has not 
been given enough attention and the 
result is that very often the projects 
are ready, but the water which is 
already m the reservoir is not car
ried to the fields. Then, when it is 
carried to the fields, the farmers are 
not taught how to utilise the water 
to the last advantage with the result 
that a very substantial quantum of 
the wfcter is wasted, which results 
not only in depriving other farmers 
who need the water and are ready to 
use it, but actually it also does harm 
to the soil by increasing its salinity. 
Knowing all this, should it not be 
the bounden duty of the Govern
ment to see that the proper use of 
water is taught to the farmers, *8 
insisted upon? There is no reaon why 
Government should not make water 
more costly, the water whiqh they 
manage to bring and make available 
to the farmers after spendng a jarge 
amount of money, ^hat harm would 
there be in fixing water rate* at a 
level whch would make the farmer 
realse that he must use that water 
tp*ring!iy, correctly and at the right 
time? Wherever water is charged *t 
reasonable price* not mWttaft 
jft&ft* farmer take* gr*at m*

to>*ee tfcatt net**»ite ii, bufe
*M o  euentOifettisfc ©ft this,
to* r4rtha*»4*ef«tf«Bi ft* wastage <& 
water, so that even that m ater
wMchijw aM.a«jviytaK by spending: 
thousands *f «rote» of rapees, is not 
being pm to the beat «te.

I ha** just emphasised the M m .  
which would enable agjfcoitarel pro* 
diaetion to be maximised U only at*- 
tvtikm wmpe paid in the right maa>* 
ner to see that the Ingredient* are 
made available, to see feat they are 
pox* and naadtiMated, and to see 
also that the fanner is gtan right 
advice and guidance in the flroper 
uae of water and in the proper appli
cation of pesticide* at the right time.

It is true you have extension ser
vices, but these services, believe me* 
are not doing their job a« it should be 
done You claim to have covered the 
entire country with more than 5,000 
blocks, but these services do not car-, 
ty  their advice and guidance to the 
small and marginal farmers at the 
right time and in the way in which 
it ought to be done.

I would finally say only one word 
regarding the small and marginal 
farmers for whom you have develop
ed schemes Have you considered to 
what extent, apart from spending 
the money allotted you have achiev
ed satisfactry results m this field? 
I have reason to believe that the 
return you have got is very little. 
1 have no doubt that th^ bulk of the 
money ha8 been spent more in the 
staffing of the various schemes intro* 
duced with great lanfare than in 
ensuring that the benefits intended 
reach the small and marginal farmer. 
The achievement is very little to 
terms of increased agricultural pro* 
(faction. Although you say africui- 
ture is feeing given «fre highest Prio
rity, even on these special schemes to 
assist the email and marginal farmers, 
you have impoaed substantial finan
cial cuts. Th*t means, whatever ad
vantage you may U r n  W ii M j  
sought to gain b m  to m
«hote ai«o you nave not thought $
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worth wbild insisting upon. I once 
again suggest that these lectors may 
be Paid greater attention, so that 
agricultural production may increase 
to the maximum extent possible.

SHRI KR1SHNARAO PATIL (Jal- 
gaon): Sir, while I support the De
mands of the Ministry p| Agricul
ture and Irrigation, I would like to 
make a few observations. Agricul
ture is the vital sector of our eco
nomy. I must express my satisfac
tion and offer compliments to the 
■Government for facing the most cru- 
•cial and complicated problem of ris
ing prices. Sir, if we take into ac
count the last year’s economic back
ground of our country, every cons
cious citizen would definitely admit 
that the trend of rising prices was 
alarming and it was a great challenge 
to the country and to the Govern
ment But it is a matter of pride 
for us to see that the reverse graph of 
prices, particularly the prices of 
foodstuffs, is also easing the situation 
and showing a downward trend in 
prices. This is a great achievement, 
for which I must offer my compli
ments to the Government.

Going through the various reports 
of the Ministry and examining the 
balance sheet of agricultural economy 
one thing by way of conclusion is 
certain and that is. the future of 
Indian economy will be depending 
mainly on nature, i e climatic con
ditions at least for some years to 
■come. So far as the irrigation poten
tial and utilisation are concerned, I 
entirely agree with the basic views 
♦expressed by Dr K. L. Rao He said 
that the total irrigation potential 
created in the country is not very 
satisfactory In some of the States, 
the average irrigation potential is 
very disappointing. The overall 
average for the whole country is 
about 22 Per cent. But in some 
States, the irrigation potential is as 
lew aŝ 7 or 8 per cent. If we take 
fata account the resources position of 
U *  various States which are having 
Htfei tow average irrigation potential.

itiis-a .

they will have to be put in a differ* 
eat category, as the most backward 
States. That is the basic thing. For 
that the Planning Commission has 
been giving top priority lor some 
schemes. The integrated area deve
lopment programme, which has been 
accepted by this House, is a step in 
that direction. It hag been suggested 
that if in some States there is some , 
bottleneck or some backwardness, 
priority must be given to the schemes 
in those States Some sort of balance 
must be kept in view and imbalances 
must be removed. That was their 
approach. But that hag not been 
actually brought into practice.

Coming to research in dry farming 
technology, taking into account the 
changing average rainfall in the 
various seasons, they are thinking ot 
different cropping patterns in differ
ent States We are expecting that 
something will come out of it. But
I am sorry to say that the perfor
mance of the extension service has 
not been very satisfactory.

Then I come to power and fertili
zers I can understand the difficul
ties in the matter of generation of 
power by hydroelectric projects, be
cause of the inadequate rainfall dur
ing the course of the last three years. 
But I fail to understand the perfor
mance of the thermal power projects 
during the course of the last two or 
three years, especially when we were 
expecting something more during this 
critical period. I am sorry to say that 
the thermal power projects have not 
performed even up to 60 per cent of 
the standards prescribed by the Gov
ernment and the targets laid down by 
the Planning Commission. This is 
very disappointing. So, I would re
quest the Government to tighten Its 
machinery tor all public undetak- 
ings. Particularly power and fertilizer 
undertakings. When the country 
has made a huge investment to the 
tune of Rs. 6,000 crores to 8,000 
crores in these public undertakings* 
the people are expecting acn̂ e very 
substantial return. But we art rwft
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getting that return, particularly from 
power an* fertiliser projects. Th* 
reason for tibia & inefficiency. A* * 
solution for it I would request the 
G'ovemment to tighten up the ad
ministrative machinery.

Coining to thf* public distribution 
system, I have nothing much to say 
about It. The food situation has eased 
to some extent because some ol the 
States have set up the public distri
bution system.

The real problem in the country is 
not actual Shortage but the general 
psychology of shortage deliberately 
created by the vested interests in the 
country. Government have already 
started taking action against the vest
ed interests but the Government must 
pursue them more vigorously, because 
the vested interests are creating an 
atmosphere of scarcity in the country.

Coming to the procurement of food,
I do not And any guidelines Alter 
giving guidelines to the States, the 
matter is supposed to have been dis
cussed in the NDC They have given 
the guide-lines. But it has been ulti
mately left to the discretion of the 
State Governments to finalise their 
programmes to procure foodgrains. 
According to my information, it is 
not because of tine shortage of food
grains that the prcurement is not 
actually gaining momentum. It i* the 
liberal policy of the Centre which 
has left it the discretion of the State 
Governments, or the goodwill of the 
State Governments, to procure food* 
grains. It Is a national problem. ! 
fail to understand why the Central 
Government, while accepting the 
responibiUty of giving work to the 
needy workers and labourers and 
supplying necessary foodgrains at 
reasonable prices to needy people who 
are living below the poverty line, is 
Adopting a liberal policy in the mat
ter of procurement of foodgrains by 
letting It to the discretion of the 

Governments t* procure food*

1 fasve M M  problem In m m  
<& the States. The targets laid down

ft, tom m to for &&
m m

by the Central Government are not 
«ven 10 per cent of th* total pradue- 
tlon. On the one aide, we give pro# 
mise to the people and the country 
a8 a whole that we will be in a posi* 
tion to supply the necessary food- 
graing at reasonable prlceg at the rat# 
off 5 kg. in rural areas and 6 kg. in 
urban areas, excluding the rationing 
areas like Bombay and Calcutta; even 
in rural areas, the people are not 
getting even 1 kg. or 2 kg. of food* 
grains. It is not that the agricultur
ists have not got the foodgrains witb 
them. It is the liberal policy of the 
Central Government regarding pro
curement of foodgrains that is res
ponsible. It has been left to the dis
cretion and goodwill of the States to 
piocure foodgrains. That is why the 
State Governments are not very 
keen about the procurement They 
are just building the central pool and 
the buffer-stock also.

In this connection, regarding pro
curement of foodgrains, I would like 
to make on more point and that is 
abut pricing policy. We are not get
ting the required amount of food* 
grams from the agriculturists because 
we are not paying them adequate 
price for the foodgrains. Some of 
the people are wondering in the 
country whether this Goverr^nent 
has got any pneing policy. During 
the last four Plans, have you got 
any pricing policy which is supposed 
to be based on economic parity? No. 
That is the reply given That is very 
disappointing. The stage has come In 
the life of the country when we must 
lay down very sound economic 
principles for having pricing policy 
so that no section of the society will 
have any grudge or any complaint 
against the prices laid down by the 
Government.

Before 1 conclude, I  would like to 
touch upon one or two points regard
ing panchayati raj, cooperative move
ment and rural development. These 
are very important ixtftttu&ms which 
have been entrusted to tfci* Sftakfry- 
Panchayati raj* cooperative paw**®1
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«D4 rural development were the very 
favourite ideas, dreams, of our great 
leader PanditJi. I do not think due 
attention is being paid by this Minis
try, by the Government, to these 
institutions by way of giving' grants 
or having programmes. The network 
of cooperatives and panchayati raj is 
there. We have been incurring a lot 
of expenditure by way of salaries to 
these people. But actually, they do 
not do any work. There is no work 
for them. So also is the case with 

development programme These 
very important institutions so 

ftr as the involvement of the people 
is concerned They have to carry 
out the responsibility to the country 
at this very crucial time.

Regarding distribution system, so
far as cooperatives are concerned, 
they can carry out the responsibi3ity 
lor the distribution of essential com
modities. If we assess the over-all 
performance of thi$ Ministry, I think 
we can say that, like any other De
partment, the Ministry and its whole 
ret-work is suffering from ineffi
ciency This administrative ineffi
ciency is there which the Govern
ment should try to improve

’  My final request to this Depart
ment—particularly as it is a very
important Department—would be that 
tae demand of the times is the opti
mum use of man-power, land, labour 
and capital and if we basically neg
lect these things and if we do the 
30b haphazardly, I think it is not go
ing to help us.
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# f r m * t a T ?  f t  s t r * t * T f f * r m
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< * M  BTt i | { i l H H ,(l 250
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H r fh M  ? w % *> n *rm 'W H T
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w ?  t o t  f t  H  i f^ rg R  t o  
m m  m  m * 600 fw ^ in  i^ r  
t o  300 i>w% srfH M ot ft  m t i 
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Jr w m  w p r ^ n ^  ?ft nmrr m* f t  
w  i ^  ^  fqr f%*rrr ^  sn?TOT 
faTHT ’  wr im  n «nrm 
t  ?fr 250 % fmm  *r

f ifrt nzfkft $ * x  irfor 
w W t  Vtrrjpf ir w a r »!]% frt 
^  S i %m fo m  vft *m  in  f t  
o t t  *t irfinp ?rm 5 ?fr ^  «rtr s w  
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I f n i  if sflft T TfJT, »TT*r *T»®T
%  frtt f t  TTff?f %  * f r *  m% ifr  
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fw f t  | i ww inwft w«% #  

% ? t  fiprwr ufar t| 
ir| | 1 M  M  ftwwr for* #  
apftsr 2 ififf«rr3 ^ rf
m f  m  w  a r B f  (  1 q g  -  < f  

w r
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unrttar mf m f*wf

m  % **PC faHUft *  f S  faffR
<rfw r w se! * *  % s*r ^  mm 
f r e t  % *jmt «jfrar% tfr jr*  w  
fa m t  m  *  % i n̂wSte swrasr 
mm  *»nft ^fwr k%fa sv  %

*r*T !h  w % 
, « ^ ^ i j ^ ^ » i R i w f t f t  i  1

sqmawrnfferc, ws . 3, ?r$ xz,$i 
w *rm  fos% *tr *ft 105
*i«r % 7?sn «jt vftr %% ?th *ft 105 
*itr w  | fa* irm t o
*t 26 * #  *1 ^  *gr i r  f e w  «rr 
* fi f*  m*r 3* *rt 52, 53 w r  ?rn
«T« 7| |  I fa®?? *TP5J TTo qo «ft« 
IT t̂ fr wm 56 *  faHflT «n *tf*R
tm  *% l o s w t n f m m i

to t  ft 1

^  *mft *ftar ft i

Ifo %w?ft «r*ft9r=r *ft
n̂» far iw w t  *r«rtftifrr **r 

ftwrtm$ * H  w  ?r )i>  * w  \ 
t  f  fa sw «nq %
lO S ^ 'P T tm ^ n iT | .* tw «r  f*nrR
% 12 <n*p? «rr l s s r t f *  M t *ftr 
qrc frrr ’fT f* sftfrra *fiFr 33%
m r **wrt tg? ft *ftM  fa  * f  * rn r  ir
*HTC HOT iff H  f P8% falntft *t
m **ft %t v tirti t w r  *nn? ir ^pst 
^  3̂7 nTf w  fafarr at *s% *rc«*n 

*1% wl^hE % w v t  in*5T fwrt ft 
ifta w t  w s r  <?r fafcrn. ?rt su rt 
$9 m r t  t  1 w t  12. 15 

* * # *  M  fT  «rj wr* s « * t  
n % rt #  *wm ihr *£  $**t ^  ^  ^ 

H . - i l i l r O w * # !  
f^ fr  «w iWT ^»rr ifrc f w r  ^  
irrw ^ ip c  ^  ^

w r t  *fr w m  
^  s r u n  %  f » R  ^ r r ^ n  i * r n r  

« fr  t ,  3 W ?  * t * i %  Sir
ttpr v  m  *r?m 11 at 
%?:, ? T t ? r t w  T tir  w f f a  ^  
n»m vr ?pT*r wmrr ft iftr  ^  ^rsrrr % 
^rwr^Tewr fŝ rsft %
f^ rrs t % t fr  ^ t ^ t %  n f r  ftr ^ n r  |r t 
war *nrc *V «r, w m  ft » a it 
err S? *?rf sfn* ??jfT *rr *r^V ft » 
f^ w f r  ?r ^ r a T w i  ? n r ^ r  i  « f r r  * $ r  
%  »sftn J?fr «r^ *rr% 1 1 o t » *  s r w  %  
zw % 'rm f( ir tT T T s r w r w  ^
» r r n  f?^sftr ?n?r srr 3 r w  1 1  snsr 
TT’srw rFi ^ t  *n r ^ T  fy^sfr ir  |  % fa n  
^rr *r *srnr ?r̂ t <rr m r  | *
^ . ^ ^ T w r » r * r f f | T  v r t e  w t i  i r ^ r r

f W  *Tr$5?, TTTfn ^t ^  ?ft m  vfr
wm ffm » ?rnr w F t ? m  ^r?r 1

HH »rr1rCp1 #rrS$ HC  #yTrr v,r»,vr
«pt ^  # f ? R  m m  «tt. ^  « r ^ r  

^  T t i F r  v r  %  * i t  m m ^ ^ x  
fa WPT f  fa  TOR- wft art?

flfT, « f k  ^ *rr  u f  v r r  tr*r f  i 
irrar ^ r r t  t ? r  *pt f a m  %rm 
n $ f a  v m t t fk im z & r i tw e m  
%m &r *?n *  w  \ *% m  
x tm  ft ;

7̂T f^pff ^  I  fqr «TTq- w  W T 
^7 fa W  TT frRT *r| %
IT?, fa’Tin IPT̂ t TT| amrTT *T 
WFM ft «tT *r ^ T O I ^ T

5ft?r Ir n| f̂t vm m
1 zr̂ r qr f̂ŷ rroTT % 5*»«t ktcr 

<nf*n**m7 f . ^pp 3r^r % | f-rt 
wrfa»r# | **fa^ t  *r«R *»̂ r »pr 
'kr fa*rr fv r  ^  «ft «^t wr ^  | 1 

n #  Ir # f f  <̂ t anftf^w m : j t  <ft 
^ i r ^ w r v T ^ I #  1 . / (* &
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*t*r) * * *• wrMr w r  t
vr «r*nr i fati? art nf 

»#nr urorr f  wiff nft fnwft tr unrn 
•Mft tit %m wrm <ftfa3r » *rfr 

ffwnT $ t titx ttrr n$ nf*
n?T p r r  $ * f f a *  f  ^ r  w  * r  t o
*|«rrTfrg t fassfr % fwnf *?t <rr̂ r 
fr**rfn $r?ftfan fn n% n T %  * m  
w m  tar n w  11 #  ftp* srfn 
% *f*r wT r̂r £ fa  Srtt nrcr m f 
tit m Tf̂ rr * fa f̂Tr̂fr % 112 nraff 
tit mt* tprmr ff  | «ftr sr^  
wnrt arrvr ariitn srfr# If «fVr «n̂ r <nc 
nr?rnr tar fanr $ %far n «rrer iv 
f̂anr s*t np n$ «rr *ra&i *%r nf 
*rar | f*ff nrfaj 3r *ftfn% 1 fnr* 
tit *rft% ntfn* % srn titx nt nft 
■n$ m% >tt T rfe  fasrr 1 «nr $fw*)T 
ft 25, 30 *ter tit $$  Ir ns ft 
nft ng nrftnr 1 **$ % iwrrtv *r ?ft nft 
.jf  «rr̂ »rr nr <pr mx rm wit 
nft n f v&nr 1 w ? r  w  nf 
v r  *tf*rn fa  fasft % nrfr *, %
uL1 Hv757H7 * 1 c75u m  tit m
^ 1H, 1H3H15 %  1 51 Hv H1 u7 5 7̂I 
5H 1l H1 :H77 H1 gH1 55c H5^H1g7^1 
nrfamrtfc % %*** $ nfr <rr <*mr 
$«rtT<*tefrtfrrnngt% « rftp* arc 
n% | 1 nn% *rm% nf n*torc |, *t 
l ^ f  p  *r nrjnr fa  itf[w ft 

**mr «pt fa tit t o  fo*ft
fc n rf*  ir «ranr te r  t o r  p rr o t *  srtfr 
mm imra wmr *rr|, 3*r*t «wm ®rr% 
#snrara#*fln * r w w %ffsw 
* ,  1H1HCu gHN7 3u  u7u7
nrrfa* % W t mfa nf nTft &

wr vr wr «r% 1
nr 1 

faflm
f c t i n f f o  * * * * * *  ^
n$* w rn t wrtr

f*r w r  *f #  n f y f w n ’ffgrr £ fa  
%S«rrnlr nt̂ f % im  tit fam* % 

«ft® nnr
^ p ff  If fax  f  <fk « f t ^  %

nhff t  ?wt *t 
*rrf fwfo itff % titft titir tittit 
m  sfhwPT t  nm ntfr n?f % 
nir *mr «F£fr<ftrn*ri: mn w.* nrnn t 
*<ft vf ttJrnrt Tn«r »?%nr 
iftr nnrnfwf ^  wsmr tit ft 
r̂rtNft 1

wft %?? w& *t ipfl ngw ipsfi$t 
m *$ titx wrr f*r wtk  ̂ ^  

nr nr »fr vr w  nr 
%fan wr*ft nrn tit n̂ r in4
f n Ir n̂ r nr vnr ftnr 1 3̂ *  
n̂ -nr«m t̂ nrer w# titr tit %x tit 
n̂ r nfiprr nw i *m % f% 
n^rnrmif ft tit nfrnr n?r?ft tit j

* 'irit«<hrcT *rf tw  (nnrc) : 
un nt nm tit prnf nrnrn tit nftnt 
w tft t  1

w; nwn fnrtt n?jn m 
T̂ t  ̂ f̂ » nrn tit nfonr nf f̂t f  1 
#ffrf¥%»Wfn% *$$ f  tit nf 
vfnr mfnr g fa  fif nwnf ̂  nnw % 
5®tr wmr ntf̂ r 1 fa*% %t%n, 
wŵ  nfr mxwrtit #nr twt t  «ta 
«rw |«̂  % f f  nrntfr

|%fan 1̂ npr vn rnnrn̂  1 1 
f ftnrnr titx tm  % «wry fw ntft 
^fr^tnrn^tT#! ̂ |%fanfBrt 

t  a r t n m i m f t  |  m t * $vx  
mtitmrtor tit m titf titt tit 
« H n p #  *trwrfnr̂ lir % im  
fstitim mrnvm̂ tfftm mt% 
tit*mttitmmtm$mti$ 1 
nfij iwfhc iff p r  ^  iftt ŵj nf0n

«Tn nf vn* n^ nNI5xftr 1 1 tit
APRIL 8,197* I^mand* fOr Giwiti  ̂ 344
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mp *rm t I  *frfa f *  
t  * v n r  ^

%5fr #  fa**, $ *  f m i  | %f^r, 
*wrswr *rifasr, *%.%**& fa^fr *r«rtT 
wrft *mrffr*rr ?r fr f t w  I  tfk  
*r$«r *rrc*flr vr *5  *»#r fcw w r  fc 1 

$ «  9T« «irr*fHVif % tfr I*
srcrr ^  êt ^  f^r tfprr 1 1 srcraft *fr 

«nffc*r 1

*  * < w  *f?r *n*T$ f  fo  ^  
•ror fotrr*fa#sfa*frr fc  jr f  ifcrrsra 

imff wt m fa  f  1

SHRI S. P. BHATTACHARYYA 
<Uluberia): The food problem must 
be considered as the most serious 
national problem When the poverty 
•of our country is growing* unemploy
ment is increasing and prices are 
rising, and the problems cannot be 
solved in a piece-meal way, we should 
consider where lies the main root of 

•our problem and how to solve it.

At present whatever the Govern
ment does for agriculture only serves 
the interests of the big land lords.This 
has been accepted by the Planning 
Commission. The Raj Committee** 

'Report says that ten per cent of the 
families in the rural areas get two* 
thirds of the total agricultural pro
duction. They are money lenders and 
big land-owpers.

In West Bengal the Government has 
Imposed a levy which is not sufficient, 

‘ but even that levy is not given by 171 
Congress MJLAs. and nine Con
gress Ministers. The big land-owning 
interests are crippling everything in 
the agricultural economy and in the 
present state of affairs you cannot 
•rive the real agricultural problems 

o f  our country. That must be under
stood. IWthout solving the agricul
tural problems of the rural areas

4 where &0 per cent of our people live, 
poa cannot solve the unemployment 

*pt any other national problem.

You need not dismiss it because 1 
is coming from an Opposition Mem 
ber. Even American and Britis) 
economists have said the same thing 
Miss Barbara Ward has written in t 
recent issue of Span that in the deve
loping countries with the development 
of production, poverty is growing, un
employment is Increasing. She says 
that Japan by radical land reforms 
has miraculously solved its national 
problem and trebled agricultural 
production. She further say* that 
India can solve its economic problem 
If it undertake® radical land reforms.

Mr. McNamara with his clear un
derstanding of the economic situation 
of our country said a few months ago 
that India must either undertake 
radical land reform* or face an agra
rian revolution.

SHRI B. V. NAIK (Kasiara): Yon 
are very lucky that there i* nobody 
to object to that name here.

SHRI S. P. BHATTACHARYYA: 
Even if an enemy says the truth, we 
must admit it.

If all the lands of the big land-ow- 
ners having over ten acres of wet 
land or 15 to 20 acres of dry land are 
taken away and distributed among the 
real tillers, the Scheduled Castes and 
Scheduled Tribes and the poor land
less people and help is given to them, 
then our national economy can be 
revived. These big land-ownerg may 
take to industrial development. You 
can understand that if the purchasing 
power and productivity of the vast 
masses of our public is increased, our 
agricultural production is bound to 
increase, our industrial production is 
bound to grow. Also this vicious dr* 
cle of price rise, of controlling food* 
grains, raising their prices, killing the 
people and workers and profiteering 
will not exist. Our country will be 
put on a strong, healthy footing.

this is the situation which we must 
consider and for this reason I Say fluit 
radical land reform I* the only solu
tion, Mare department*! fenctfcmi&g



and partial *oluti«a* will not help us. 
J*ot even research and development of 
food seeds, taftiliaers and Water At 
bank loan benefit us so long as you 
do not tmdertake radical land reforms 
successfully because all the benefit 
will go only to the big owners. It 
will only increase poverty, raise the 
price of agricultural commodities and 
create a deadlock in the total ua- 
tional economy.

So I ask the Minister to consider 
the problem seriously and take the 
help of the masses for putting the na
tional economy on a proper and heal
thy footing. Then our unemployed 
young men will be able to get jobs 
You need not give them jobs, they 
will get jobs when there is suffi
cient development of agricultural pro
duction and growth of the home
market They will not come to the
Government for jobs They will
have their own jobs according 
to their Qualifications and our 
country can develop in a proper
manner

I have many other things to say, but 
I shall put this problem only before 
the Minister He may kindly consider 
it seriously and let me have the ans
wer and his views. 1 would like to 
know whether he considers my pro
posal as logical I say, do not proceed 
further in an illogical manner and do 
not intensify the crisis in the country.

SHRI ANNASAHEB GOTKHINDE 
{Sangh): Mr. Deputy-Speaker. Sir,
I must express my satisfaction over 
the realisation by the Government 
that the agriculture and irrigation 
need top priority in the country's 
economy ana that has been envisaged 
in the Presidential Address. It has 
been stated therein—

“Meanwhile, the annual plan for 
1975*79 is being prepared giving 
emphasis to economic stability and 
increased investment in crucial sec- 
tor*~*gricultural production, irri
gation, fertilisers, power, steel, coal 
and oil exploration/’

Simultaneously, I want to pose a 
question the Gevenmtent whether 
they are aertoUi about the afctatJoii
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that is prevailing Hi tt* m m ky 
nearly 1/Srd of the crop area the 
country it drought prone area. As 
many as 15 States in the country aw 
having drought prone areas. X wouMI 
suggest that the merit of the Chief 
Ministers of the concerned States 
should be judged by the manner in 
which success is achieved in making 
these areas drought reiistant*. 
But the difficulty is about the 
finances which have to be pro
vided to these areas and for these 
projects We are told that 54 dis
tricts together with contiguous areet 
m anoher 18 districts have been iden
tified gs chronically drought affected. 
Many members from different States 
have raised the question of identify
ing similar areas m the States and 
financial assistance. But Government 
very reluctantly says: "Maharashtra.
State Government proposed exten
sion of the coverage under the 
drought prone areas programme,, 
but it has not been possible to 
accept the same due to constraints in 
resources.’' My submission is that tt 
the Government is alive to the prob
lem and as has btfen mentiond in the 
President's Address which x again 
quote:

“Programmes under the Small 
Farmers Development Agency and 
those for Marginal Fanner and 
Agricultural Labour, drought prone 
areas and the command areas are 
being accelerated”

1 emphasise the word ‘accelerated'. 
But there is a difference between 
what has been stated in the Presiden
tial Address and the reasons given for 
not extending the coverage of thi* 
particular scheme to certain areas 
because of paucity of funds. Why is 
this contradiction?

While dealing with this programme 
of drought prone areas some difficul
ties have been experienced by the 
people They are thinking in term* 
of water sheds to be greeted 4n 
tahsil for operation of the 
ramme Hie unit of operation untt be 
a water-sbed which can jp  dascrfteft 
at a catchment a»aa of drainage «y»*
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*em of nalas and rivulets. No bank 
branches are located in gome of these 
areas which is a pre-requisite for the 
purpose. I would $ugegst that this 
•condition of the availability ol a 
branch of bank for selection of water
shed should be done away with The 
nationalised banks must as a princi
ple open their branches in such water
shed areas, and charge lower rate of 
interest from the cultivators with a 
weaker footing.

My second suggestion is that pre
ferential rate of interest should be 
charged from the agriculturists who 
ar« residing in these drought prone 
ureas. I hope that Government would 
ultimately feel the necessity of recog
nising additional areas from Maha
rashtra State that are drought prone 
and provide adequate financial assis
tance to them.

My third point is regarding the 
World Bank's assistance to such drou
ght prone areas, We are told that up. 
til now the World Bank have agreed 
to finance six projects viz., Ahmed- 
tmgar and Sholapur in Maharashtra, 
Jodhpur and Nagpur in Rajasthan,
Anantpur in Andhra Pradesh and
Bijapur in Karnataka u Her thr» drou
ght prone areas progtar>me, with a 
total of Rs 35 millior * >read over a 
period of 5 years There should be 
some norm for selection of the drou
ght prone area 1 would request the 
authorities concerned to have a look 
at the map of the two States—
Maharashtra and Karnataka—in which 
Sholapur (Maharashtra) and Bijapur 
fKarnataka) fall. My Constituency 
Sangli falls in between these two dis
tricts I know not why my Consti
tuency fSangh) which too had already 
been declared as drought prone area 
should be excluded for the purpose of 
giving benefits of the scheme which 
are being given to Sholapur (Maha
rashtra) and Bijapur (Karnataka).

We are told that some projects have 
been recommended for assistance to 
*he International Development Asso
ciation. I am glad that so far the 
snsjor bensfldary State has been the 
Andhra Pradesh in this respect

There are two projects; for Godavari 
Barrage Project a sum of $45 million 
has been sanctioned for the purpose 
of assistance and another is Pocham- 
pad which has received assistance 
from the World Bank or International 
Development Associations of the tune 
of $39 million. Even though conced
ing that it 1$ a major beneficiary, I am 
glad While complimenting the 
Andhra Pradesh Government for hav
ing secured a substantial amount Ol 
this assistance, I submit that the three 
projects from Maharashtra—Warna,
Ktishna and Bhima the locations of 
which have already been approved and 
which are going to benefit the drou- 
pl.t-prone areas in Maharashtra should 
be seriously considered for getting the 
immediate assistance from the Inter
national Development Association.

Yestrday I heard Dr. K, L. Rao 1 
propagating his theories and urging 1 
the Central Government to give aa 
additional amount of Rs 250 crores for 
completing some 13 or 14 projects 
which are in an advanced stage of 
construction. 1 have no objection to 
it but what about our suggestion for 
removing the imbalances in the irriga
tion potential created in different 
Sfates? Madhya Pradesh and Maha
rashtra which together constitute 
nearly one-fourth of the country's 
crop area have the least percentage of 
irrigation—one to the tune of 8 per 
cent and the other 11 per cent. I sug
gest that Government must do evry- 
thing to remove these regional im
balances in the growth of irrigation 
potential and must give weightage to 
those States which are lagging behind 
in this particular aspect.

We are told that in the last season, 
the statutory minimum cane price was 
fixed at Rs. 88 per m t. linked to a 
recovery of 8.5 per cent. Since then 
there have been substantial increases 
in the prices of inputs as weU as in 
tho prices of other competing agri
cultural crops. On the basis of in
crease in prices of wheat* paddy, 
cotton etc., the minimum etttfr
price oq purity level b e a k ,
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works out to Ra. 1 »  per metric 
tonne of sugarcane with 8.5 pet cent 
recovery. Besides, there have been 
increases in the prices of fertilisers, 
pstitides end other inputs. So, I sub
mit that the minimum cane price 
needs to be revised to Ra. 150 per 
metric tonne of sugarcane with 8 5 
per cent recovery. Government is
professing that they are giving in
centives to the sugarcane growers and 
doing everything to see that this 
industry flourishes. Yesterday I heard 
a member from Andhra complaining 
that Maharashtra Government is
encouraging growing of commercial 
crops. It is not whole truth. Maha
rashtra has ideal conditions for
sugarcane growing and therefore,
every effort must be made to see 
that this crop is grown in good 
conditions.

Coming to sugar exports, I submit 
that this year Maharashtra contemp
lates to produce about 13 lakh tonnes 
of sugar compared to last year’s 9.5 
lakh tonnes. This is a good achieve
ment. 1 request that while consider
ing the export of sugar, the Gcvern- 
rtent of India must select Maha

rashtra for priority in supplying the 
sugar lor export because it is situat
ed in a particular vantage position.
So, instead of collecting sugar from 
other States, Maharashtra should be 
given this opportunity.

14 tnrs.

It is stated that from this year the 
factories are statutorily required to 
"Share 50 per cent of their excess 
realisation from the sale ol free 
sugar with the oane-growers by way 
of additional incentive. Taking into 
consideration the exorbitant increase 
in the cost af production of sugar
cane and with a view to give further 
Incentives to the cane-growers I 
would suggest that a method should 
be formulated whereby the cane- 
growers would be allowed to share to 
the profits accruing either to ifee Gov
ernment or to the factories from the 
eo&tempJated export of sugar.
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Much ig said about the Agricultural1 
Prices Commission ana Its way off 
arriving at the price. I personally 
hold some five acres of land. 1 aft* 
prepared to hand dver this lan4 to 
any member of the Agricultural 
Prices Commission. Let him cultivate 
this land in the way he likes and*, 
taking into consideration th<* cost o f 
production, fix a remunerative price 
which the cultivator should get.

Lastly, a word about the Food 
Corporation of India and its working. 
The medical expenses, incurred by 
the employees of the Food Corpora
tion in the year 1972-73 was Rs. 
223.50 lakhs and in 1973-74 Rs. 229.76 
lakhs. The overtime allowances 
paid to the employees in 1972-74 
came to Rs. 107 and odd lakha and 
in 1973-74 Rs. 125 and odd lakhs.

MR. DEPUTY-SPEAKER: From
the medical expenses that you have 
read out it looks as if it is a SicTs 
Corporation.

SHRI ANNASAHEB GOTKHINDE: 
The Food Corporation has some 50,000 
employees. So, on an average every 
employee gets Rs. 600 per year by 
way of medical expenses and another 
substantial amount by way ol over
time. Actually, the burden of these 
payments has to be borne by the 
cultivators and the consumers in the 
country. Every effort should be made 
to reduce these expenses as much as 
possible. When the cultivator® are 
not getting any overtime or other 
allowances, why should these emp
loyees alone be paid such allowances?

With these remarks, I support the 
Demands for Grants relating to the 
Ministry of Agriculture and Irriga
tion.

<ftswr> w f \i*(*rm ) : 

ingm , f »  t o
h i t qf

.......  - - * * {*.♦  ̂i *
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SHBl MOHAN RAJ KAL1NGAR- 
AYAR (Pollachi) Mr Deputy-Spea- 
ker, Sir, 1 rise to speak on the De
mands for Grants in respect of the 
Ministry of Agriculture and Irriga
tion From the President to th«» 
Members of Parliament they have 
stressed, from different angles, the 
impoitance of agriculture and food 
specially at this critical juncture 
through which our country w pass
ing Even the Farmers’ Forum of the 
Congress Parliamentary Party has 
condemned by saying that the Gov
ernment’ j> policy is an anti-farmci 
and anti-produeuon oriented farm 
policy and should be condemned I 
fully support them

In 1074-73, if you compare the 
original estimates and the revised 
estimates, you will find that crores of 
rupees have been surrendered under 
different Demands It is a matter of 
severe condemnation that, under 
Demand No 7, rural development, a 
sum of Rs, 500 crores has been sav
ed. In J 973-74, under that demand, 
ft sum of Rs 6 53 crores has been 
surrendered I cannot understand 
Why thif monoy could not be utilised 
or spent for rural development Do 
you mean to say that the rural deve
lopment has been completed and that 
the money has to be returned’  I 
would like the Minister to explain it 
from different angles as to how 
m $ m m  was iaved and returned

when still so much of work is pend
ing In this Budget, under the 
demand, rural development, a sum 
of Rs 37 crores has been asked But 
at the same time they are returning 
the money without utilising it At 
this rate, will the Government be 
able to utilise this amount during 
this year at least’

Srmilarly, under the demands, 
fisheries, animal husbandry, dairy 
development, forestry and agricultural 
research, a sum of Rs 20 crores has 
been surrendered in 1974-75 I would 
like to have a reply from the hon. 
Minister whether all the demands in 
1974-75 for fisheries, animal husban
dry dairy development, etc, have 
been completed You will, therefore, 
agree that what the ruling party mem
bers, Mr Nathu Ram Mirdha Presi
dent, and Mr D Desai, Secretary, 
have said ig true They have rightly 
vaid that it is an anti-farmer and 
anti-production policy I do not know 
how Government has reacted to the 
criticism of these members

Coming to their sugarcane policy, 
thej have kept the pnee of sugarcane 
low to help v>ome sugai magnates at 
the expense of the farmers I want 
to know whethei there is any under
hand dealmg to keep (he sugarcane 
pne* so low Even after spending 
Rs 2 951 ciorcs during the years 
1951 — 74 70 per cent of the area is 
not under cultivation Foi cultiva
tion we aie still depending on rains. 
If all the 70 per cent of the area is to 
be brought under cultnation, has 
the Government worked out a pro
gramme to find out hovk much more 
money we need’  The next point Is 
about the value of money spent on 
flood havo* Fiom 1953 to 1974, the 
loss on account of floods 15 of the 
order of Rs 3,500 crores During this 
period, the Government has spent 
Rs 394 crores on flood control mea- 
suies Experts have suggested that 
the flood waters should be diverted 
down south, in order to stop tihe havoc 
to people and property which the 
flood causes every year, and to save 
spending by the Government. How 
far has this project been discussed and

«A* ♦ #* A
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proceeded with? Some years ago, a 
news Item had appeared in the paper*. 
When Russian technical adviser in 
the Bhilai steel plant returned to his 
country alter completing his assign
ment in India, his friends there felt 
that he had suddenly become holy and 
religious. They asked him: “What
happened? You are supposed to be 
an atheist; how did you become a 
religious man?” He replied that he 
bad developed faith in God after he 
had seen how Indians managed to 
survive in the midst of a whirlpool of 
miseries. This is an example. Due to 
non availability of fertilisers at the 
appropriate time, rural farmers are 
suffering at present. If you want, I 
can give you that newspaper cutting. 
When we come to river projects, we 
find that many such projects are 
pending because of a misunderstand
ing or of different States fighting for 
water, I think this is the time when 
the Centre should come in. Why is 
the Government shy to nationalize the 
rivers. They are happy +o see the 
State Governments fighting—I do not 
know with what motivation, whethei 
it is political or any other When our 
country is going through an acutc 
crisis On the food front, the Centre is 

.keeping silent and is still trying to 
formulate this Cauvery River Autho
rity and to form a committee and put 
a common man to decide these 
matters. They are wasting so much 
time when so many projects are pend
ing. I think this will lead to more 
problems—not only political; and 
agriculture is suffering a lot. I would 
like to ask the Minister; “Due to 
these river disputes amongst the three 
States, vte. Karnataka, Kerala and 
Tamil Nadu, how many of the projects 
are pending with the Central Govern
ment—since these disputes have not 
been settled? I now come to the next 
point, viz. the import of foodgrains 
In the light of what I have stated so 
far, I am sure that the import of food- 
grains would continue increase. Dur
ing 1974 we have imported ffcod- 
grains worth * *  332.72crores. Even 
d m #  t8**-n When the **rte»aei»al 
production t&ttdied the peek of tW  
m $3k Kkam  wt im ptam  U M

lakhs tonnes of foodgrains. W *  
goes to show that our minimum 
annual requirement of fdodgrain* is 
roughly 150 million , tonnes. 80 
the target at the end of the Fifth 
Plan is set at 140 million tonnes 
per annum and I do not know 
whether this will be possible to 
achieve if the Government continues 
to neglect agriculture.

Before I conclude, I would like to 
suggest a few pomts.

(1) As demanded by the ruling 
Party Members themselves, viz. 
Shri Mirdha and Desai, the anti- 
fanner and anti-production-oriented 
policy of the Central Government 
should be given up.

(2) The inter-State river water 
disputes should be settled as soon as 
possible, bearing in mind the nation's 
interest and not the interests of a 
political patty

(3) The irrigation projects pending 
with the Centre for so many years 
awaiting their approve] should be 
cleared as soon as possible.

(4) The money allocations for agri
cultural development must be utilised 
in full. Lastly,

(5) the need of the small farmers 
and the problems of the agricultural 
labour must be the focal point of all 
agricultural planning

THE MINISTER OF STATE IN 
THE MINISTRY OF AGRICULTURE 
AND IRRIGATION (SHRI SHAH- 
NAWAZ KHAN)- lam very grateful 
to the Members who have spoken and 
made such useful suggestions for im
proving our agriculture. In this 
debate, my senior colleague, Shri 
Jagjivan Ramji and Shri Shindeji 
would be intervening later on and, 
therefore, I do not propose to take 
very much time of the House.

1 would Uke to intervene in this 
specially because yesterday during 
big speech one of our ve*7 4ie»l«r 
Members, Shri &  N. Tiwary made 
MUfM desoaraainff remark* mba&M 
on* Indian Coondi of h g fa & m
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ftaseareh end also regarding Dr. 
Swaminatihan, the Director-General 
0jt ICAR, personally. So, I felt very 
sorry tfaat a senior parliamentarian 
oi bit standing should have indulged 
in euch language in which he said 
that the Indian Council of Agricul
tural research is not an agricultural 
research institution but a propa
ganda institute and he also said 
that our scientists were doing some
thing wiuch was bringing disgrace to 
this country. Sir, I felt very hurt by 
these remarks and, therefore, I have 
been impelled to intervene. I am no 
scientist and would not hazarad any 
personal opinion of mine. Shri 
Tiwary had brought and presented 
to this House some papers, especially, 
a magazine entitled ‘Snence ami 
Culture' which is brought out from 
Calcutta. It is one ol Dhe leading 
scientists’ papers. He made references 
to this. Thi8 paper coming out from 
Calcutta has thoroughly condemned 
the article on which he placed his 
reliance for criticising our Indian 
Council of Agricultural Research and 
Dr. Swaaninathan.

This magazine has condemned that 
article which was brought out by. ..

MR. DEPUTY-SPEAKER: The
whol« thing U> very unfortunate. We 
can discuss the Institute but when we 
discus  ̂ the personality of officers, it 
becomes very difficult. I cannot 
prevent you if his name was men
tioned yesterday and you want to put 
the record straight. It is very very 
unfortunate,

SHRI SHAHNAWAZ KHAN: Shri 
Tiwari based his criticism on an arti
cle written by one Mr. J. Hanlon 
entitled “TOP FOOD SCIENTISTS 
PUBLISH FALSE DATA” m the 
British Journal ‘New Scientist’ on 
Kovember 7, 1074. Sir, here are the 
opinions of some of the most eminent 
Agricultural scientists in the world 
ipd 1 would 1ike the House to make 
their own judgement. Prof. V. V. 
Khvostova and Prof, G. F. Privallov 
d  U.S.S.R. Academy have stated 
about m  article that “Dr. Hanlon’s 
Wtitfk la harmful u  it vituperates » 
fo^ractentitf <1*4 fflaeredH* the nee-

lui activity of the experimental 
mutagenesis growth oi F.A.Oj/ 
I.A .A .E .A .” The article further 
goes on to say ‘whether the same 
journal has ever meted out the same 
treatment to any of the First World 
Scientist. We hope that this is not an 
example of the introduction of racial 
feelings in science or the birth of a 
trend towards scientific imperialism. 
That some ulterior motives lie behind 
the attack can be assumed— ”

In a letter written by Noble Laure
ate, Dr. N. E. Borlaug in the famous 
Wheat Breeder and Dr. R. G. 
Anderson to New Scientist is reveal
ing They have said “Dr. Swasni- 
nathan, in our opinion, is one of the 
world’s most effective agricultural 
scientists, educators and administra
tors........ ”

After these remarks of the most 
renowned word authorities. I need not 
say anything more about this.

The House is aware that this matter 
of the Indian Council of Agricultural 
Research has been discussed at length 
in this House. On 12th November, 
1973, a statement was placed on the 
TaMe of the House by the then 
Minister of Agriculture Shri FakJhru- 
din Ali Ahmed. Full facts regarding 
the Enquiry Committee which was 
asked to go mto its affairs were placed 
on the Table of the House. You are 
fully aware of these proceedings and 
this matter to which reference was 
made by Shri B. N Tiwari was also 
entrusted of that Enquiry Committee. 
The Enquiry Committee went into 
the details to find out whether there 
wa» any substance in an allegation 
that wa$ made. That Committee also 
came to the conclusion that there was 
no substance whatsoever. We have 
carried out the recommendations of 
the Enquiry Committee and the recom
mendations made in the Gajendregad- 
kar Commission’s Report. Indian 
Council of Agricultural Research has 
been thoroughly re-organised. In the 
re-organisation of the Indian Council 
of Agricultural Research, the p*y 
scales of agricultural scientists and 
technical personnel employed in
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Department of Agriculture have been 
revised. After the recommendations 
made by the Third Pay Commission 
modifications, wherever necessary, 
have been made. The working condi
tions have been improved very con
siderably and a new service called 
Agricultural Research Service with 
scales ranging from Ks. 550—900 and 
ending with Hs. 1800—2250 has been 
introduced and there may also be 
posts in higher grades going up to 
Rs, 3500. And therefore, as it will 
be seen, we have earned out con
siderable improvement in the service 
conditions of our scientists and I am 
sure that with the coming into forco 
of this new service of scientists, if 
there was anything wanting, that 
sort of deficiency would be made up 
A number of hon Members said 
that research was stagnant and that 
during the last few years nothing new 
has been done Sir, I am sorry, I 
cannot agree with those remarks The 
ICAR has a large number of agricul
tural re«search institutes under it and 
they are all doing various research 
activities in their own fields, eg wo 
have Arid Zone Research Institute, tht 
Veterinary Research Institute and 
Grasslands Research Institute. We 
have got about 21 or 22 of them in 
our country and they are all carrying 
out very useful research in their 
own respective fields In the seed 
production field we are evolving new 
varieties They have done exceeding
ly good work They have evolved 
new varieties of wheat known as 
Arjun and Pratap which are highly 
disease-resistants And similarly we 
have evolved new varieties of paddy 
which are resistant to many new 
diseases which have done tremendous 
damage to our crops And, conti
nuously we are carrying out research 
not only on wheat and «*ice, hut on 
millets and other tuber crops and the 
reaults ate greatly appreciated not 
only by the people in our country but 
by the aelentiftc Institutions all over the 
world.

Research Institute fa Phillipine* and 
1 met the Director of the Institute 
there. The International fUee lie* 
search Institute in Manila has a name 
all over the wofrld. When 1 went there 
I was pleasantly surprised to see 
large number of young Indian #eien* 
tistg working in the Institute and the 
Director of the Institute had very 
high praise for our scientists who are 
working there. Our scientist* axe 
doing, excellent work in all these 
institutes and I am sure that they 
deserve the appreciation from this 
House They work hard and, whether 
they are working m the field of agri
culture or any other field, nuclear 
field, or in the field of metallurgy or 
something else, our scientists are doing 
extremely weil and I am sure en
couragement from Members of 
Parliament would go a long way in 
huilding up the morale of our people. 
Conversely, Sir, any disparaging re
marks by Members of Parliament 
based on reports or some letters,— 
may he from some people who are 
prejudiced against these people,— 
would not do any good and we should 
not place any reliance on those things

I do not have much time to go into 
greater detai's about the work that 
has been done by the Indian Council 
of Agricultural Research But, I 
would, however, request the hon 
Members to just walk across the road 
and visit out Exhibition which is 
being put up hy the I C A.R. just 
opposite to Rail Bhawan wtiere the 
inquiry office has been opened If 
they visit it they will find a bird’s 
eye view of the activities of the Indian 
Council of Agricultural Research 1 
um sure all of them will find H very, 
interesting, particularly, the utilisa
tion of solar energv which has been 
evolved by our Arid Zone Beiairch 
Institute and their many otliar re- t 
searches which are available for them 
to aee I hope the hon. Members of 
Parliament would take the trouble of 4 
visiting our Exhibition.

Recently I had the prM kfe of pay
ing ir v**| to the Ibtematfaa*] Rice

A word about sugar, A *•*!* 
mimber hon. Membwihave«p©^n



About the price of sugar and the need 
for Itoe nationalisation of sugar Indus
trie* The House iti aware of the re
port of the Sugar Industry Enqtm* 
Commission which has been received 
by Government The sarme is receiv 
ing very careful consideration of the 
Government The House is also aware 
that the report of the Commission is 
not unanimous There are very many 
important factors which are to be 
taken into consideration Govern -
men is also giving it& utmost con
sideration to the recommendations 
made by the Sugai Enquiry Com 
mission

Regarding nationalisation of sugar 
industries, I would sa> that it may be 
done only by Parliament of th*> coun
try When Governvnent decides c> 
take such a step, tins House will be 
taken into full confidence We ad 
been receiving many complaints from 
different States that »ome millowners 
are not at all falling in line and that 
they are not agreeing to pay a remu- 
neiative piice to the farmers

A* the House is aw are, the statu
tory minimum puce for the Migui- 
cane has been fixed at Rs 850 per 
quintal foi 8 5 per cent reco\ei> with 
a premium at 10 paise pei quintal tor 
every 01 pet cent recover  ̂ above
S $ per cent on full proper jointly 
basis, Howe vet, by negotiations the 
mills ate paying higher than the mini
mum price For instance In the 
western UP, mills *»re paying 
Ra. 14 50 per quintal But, m certain 
States, the tmUowneis have not 
agreed to enhance the puce of sugar- 
cane over this In 1970 the U P 
Government wanted the Oovernment > 
permission to go ahead with taking 
over of gome mills We had informed 
th«XA that they weie competent to 
undertake legislation foi acquisition 
of Individual sugar undertakings with 
th* prior assent of Central Govern- 
meat.

t t f ,  Gwenaaent has taken the 
they have shown the way
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mente if they consider necessary, to 
go ahead and take such action, as 
they consider appropriate, for ac
quiring the mills which are not be
having pioperly or which are not 
tunning properly

Kegaiding the other lecommenda- 
tions, we have accepted three recom
mendations of the Bhargava 
Commission—one is the fixation of 
the basic recovery at 8 5 per cent 
pei quintal and secondly allowing a 
premium in cane price for higher re
coveries, on full proportionality basis 
and thudly, sharing equally of higher 
realisation  ̂ from the fiee-salg sugar 
between factories and canegrowers 
Even where the factories have not 
agreed to pay higher price, later cn, 
they will have to part with half the 
excess realisations from the sale of 
iiee sale sugai Therefore, we hope 
that even where the factories htve 
not agreed initially to pay higher 
price, the cane grower* would get 
higher pn e foi their <ane
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SHRI BISHWANATH ROY 
(Deona) S11, in this connection I 
would like to put this question to the 
hem Mm ster Ear her Government 
have piomis*»d profit sharing with the 
kisans But this has not been im
plemented I would like to know 
whether it will be implemented

* §  i  irtr
tfte V ft
ftrfspff f t  nf 

ftftz  fafa* i n #
^ r ir e ^ ? R f  3rm=nT 1

l o o ^ a t

t o t  i  ft f t  u r t  mm
f  1 ir̂ v so, so wm
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PROF MADHU DANDAVATE
(Hsjspur) : Sir, he has asked a specific 
question whether arrears to the tune 
ol Re 100 crores ar« still uncleared 
To that, there 1* no specific reply

SHRI SHAHNAWAZ KHAN: When 
you talk of Rs 100 crores, you must 
take in|o consideration the total 
quantity which is Involved. Its 100 
crores i* nothing when you lake Into 
account the crushing done by idl the 
inIBs to India,

m t n m m # x***m  ****-m lc«r^ w p }j M$rS mm

later to say about it? I have referred 
only to UP that R* 50 crores are In 
arrears

SHRI SHAHNAWAZ KHAN: The
difficulty is that the Reserve Bank,

SHRI NARSINGH NARAIN PAN- 
DEY This is not out figure This iff 
ISMA»s figure

The Minuter has already said that 
certificates against those defaulting 
mills are lieing issued I would like 
to know, what action has been taken 
by the Government so fai to realise 
that amount

SHRI SHAHNAWAZ KHAN The 
KBI had fixed the credit limit at Vhe 
same le\cl as it -was laat year This 
year theie ha* been an excess pro
duction of about 7 lakh tonnes of 
sugt*i That m why the credit limit 
has been exhausted The hon Min- 
i ttr of A gn culture has taken up this 
maUer with the Finance Minister and 

nope veiy toon some way would 
!>e found and the farmer* would re- 
tehe their full payment for this >eat 
I admit that a long time befoie the 
mi)l8 were taken over, some dues 
have been pending but we are im
pressing upon these wills to clear all 
the dues

^ q M V w fH g n it  q ffa finrc 
ct ftfinr tftenft *  11
<rtm Jt f*rMr % ftnw w? w r f t i  xift

<ft ift «rw ftw m to : t  ^  $
v tr ft  11 * r * m m f i F 8 i f  
f «  ¥ « !#  «r f  i prtr t  wh

w w  t t t t

m t«i|tfnr « l : 4 w  t e  W
mi v t  m u  f lm n m e * ,,,WT 
<Ht W W 'iN k  *  * 1 ̂

*67 Onmt» APEIL8, mt Omm#&*mU jfig

«nly are in arrears in tip and Bftfcr, 
and R«. 125 crores are in stsrears «Q 
over the country What has tbe Mia*
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THE DEPUTY-SPEAKER: II the
Minister gives more straightforward 
answers, it would save him difficul
ties and it would save me difficulties.

SHH1 ’ SHAHNAWAZ KHAN: Last 
year we exported about 4| lakh 
tonnes. This year we hope to export 
substantially more. The only reason 
why I do not want to give the exact 
figure is that it may have some effect 
on the international market and price 
may slump. 1 have the figure, but 
I do not want to give it. But it is 
very substantial.

One of the steps we have taken 
because of shipping difficulties is that 
We are going to store a certain 
quantity of sugar as every port so 
that as soon as shipping space is 
Available, it is fully utilised.

Shri Mirdha, who is Ohairman of 
the Agricultural Prices Commission, 
talked about the usefulness of 
having farmers’ service co-operative 
societies. I fully agree that this is 
a very good thing in the interest of 
farmers. We haw already organised 
50 such co-operatives. In this 
connection, I would particularly like 
■Jar ■**? ft word of praise to Karnataka 
:0hl#h. has done exceedingly well in 
tills. I hope other States also will 

their co-operatives in a much

Of hon. member* spoke 
/ii&out the weaknesses .in- the co- 
|d|pat|ve^moveBie»t in the country.

\ tfJflteulty is that the 
h«s been very 

- ̂ .. ;tlxe

got choked. The RBi Shas carried 
out special studies in West Bengal, 
U P. and most other State* and is 
taking remedial steps to improve the 
working of co-operatives.

A number of other hon. members 
spoke about the small farmers' and 
and ^marginal farmeiter development 
agencies, we are not standing still. 
In the Fourth plan, we had 87 of 
these projects. In the Fifth plan, 
we would have 160 projects. 1 am 
sure the tempo is building up; we 
are laying great stress on develop
ment of agriculture, minor irrigation, 
cattle. We are giving due emphasis 
to these. We are giving them due 
emphasis. Seth Achal Singh and 
others spoke about improvement in 
the breeds of cattle. In almost every 
block in the country we have 
established what is known as artificial 
insemination centres and the country 
cow can be crossed with the exotic 
breeds. The result in some cases is 
exceedingly good. I hope this move
ment will catch on and farmers will 
have cattle of high quality.

A number of hon. Members pointed 
out that large tracts of land were 
lying fallen because they ware 
affected by salinity or alkalinity. We 
have established a research institute 
at Kamal and I should invite the 
hon. Members to find sometime tor 
visit that institute; they have done 
exceedingly good work to reclaim 
saline and alkaline lands. Lands 
which were more or less useless are 
now yielding bumper crops. There 
is a way of reclaiming such lands and 
I think this movement can benefit the 
entire country. We are also 
reclaiming ravine lands and other 
wastelands so that they could be 
brought under cultivation. With 
these words, I am grateful to you 
for this opportunity.

MR. . DEPUTY -SPEAKER: We
shall not take up the motion of Shri 
Shyamnandan Mishra.

SOME BON. MEMBERS rose.
MB. DEPUTY-8PEAKEE: Some

hon. Members could not foltow. We
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shall not take up another item, the 
motion by Shri Shyamnandan 
Mishra.

We are postponing this discussion 
till tomorrow.

IS tors.
MOTION RE VIOLENT INCIDENT 

IN CALCUTTA IN WHICH SHRI 
JAYAPRAKASH NARAYANA’S 
CAR WAS ATTACKED AND 
SHRI SAMAR GUHA, M.P SUS
TAINED INJURIES.
MR. DEPUTY-SPEAKER: We shall 

not take up the motion by Shri 
Shyamnandan Mishra.

*t*r: <TT
fNfopr $  fat* pr wrt si*

1 <n**r art fatf m  
tjpwhr *rv f^ T  mtc 1

MR. DEPUTY -SPEAKER: After
the hon. Mover has? moved his 
motion.

SHRI MADHU LIMA YE* Notice
MR. DEPUTYjSPEAKER: I do not 

think that there is any need to be 
hard and fast on this. You can give 
it now.

SHRI SHYAMNANDAN MISHRA 
(Begusarai): Mr Deputy-Speaker, 
I beg to move:

‘This House deplores the recent 
violent incident in Calcutta in 
which Shri Jayaprakash Narayan’s 
car was attacked and a •member of 
the House Shri Samar Guha and 
his colleagues sustained injuries.”

One had expected that a motion of 
this nature and on this subject would 
be brought up by the ruling party 
itself and more particularly by the 
Prime Minister who happens to be 
the Leader of the House. In fact it 
is the function of the Leader of the 
House to rise to such occasions and 

and ad <** behalf of the entire 
symbolishing the unity and 

m e m m  in the entire House and

certain fundamental values which 
underlie our democracy. But she 
had not done so.

Our regret at the Leader not rising 
to certain occasions has taken the 
form of a motion which we have 
recently tabled saying that the hon. 
Leader of the House is not performing 
her functions. Perhaps the hon. 
Members of this House are not aware 
of the fact that many leaders of the 
Opposition have, already associated 
themselvies with this motion which 
is currently awaiting approval and 
permission of the Chair.

One had however, thought that at 
least on this occasion the. Prime 
Minister would not be found wanting 
in performing her duty.

If any party should have the 
greatest vested interest in the rule 
of law, it should be the ruling party 
but that can happen only when the 
ruling party happens to be of true 
democratic intentions and character. 
It is the fascist regime which wants 
to destroy the system which throws 
up that regime and it is the fascist 
regime which is not interested In 
sustaining the rule of law. So if 
anywhere the rule of law* is found 
to be in jeopardy or threatened, 
I think, it h  the duty first and 
foremost of the ruling party and of 
the Prime Minister to come forward 
with unreserved condemnation of 
such a threat. That has not happened 
In this case and that does not seem 
to be happening on any other 
occasion too.

Here is Mr. Jayaprakash Narain 
whom my hon. friends on that side 
in season and out of season seem to 
be condemning. They seem to think 
that the only way to keep them 
politically alive is to look nice in the 
eyes of the Prime Minister and not 
in the eyes of the people of this 
country. They seem to forget that 
they have their unbilical link with 
the people of the country. It I* not 
enoujh that they pletse theif masters 
Jww; th*y must ttQ* «pt*k •I***1*1


